35 Inclusion of Sholapur Divn,
in Central Rly. (Stat.)
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MR, SPEAKER : Beftre we pro-
ceed further—I did not want to disturd
the proceedings——there ic <ne wigent
matter which has ceme in beceure the
Railw:y Minister has got to ge to
Cyprus. He was to mske a statement
on M»nday. I have permitted him nct
to_make a long statement. I h:ve per-
mitted him to make a statement bec: use
he hasto go to Cyprus tedey, and he has
promised to make a Statement ¢n Shc le~
pur line. (Imterruptions).  Abcut the

Shelapur line, he has premited to mike a
statement.

x2-32 hre,
STATEMENT RE: INCLUSION OF
SHOLAPUR DIVISION IN CENTRAL
RAILWAY

THE MINISTER OF RAILWAYS
(PROF. MADHU DANDAVATE): Sir,
the Heuse will recall that cver since the
infrrma‘i-nof South Central Railway
in October, 1966, there have been per-
sistent demands for the transfer cf
Sholapur Division back *o the Central
Railway buth frcm the public as well as
the Railwaymen.

Representations have been received
from time t> time amongst vthers from
M.Ps,, M.L.As. locel bodies and Unicns
highlighting the difficulties faced by the
railusersincluding traders and industrial-
ists as well a~ railway Staff on Sholapur
Division, Questicns have also  been
asked in both the Houses from time to
time regarding transfer of Sholapur
Division back to the Centra] Railway.
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SC/ST & Commr,
Reports (Disc. & Motion)
A Cmmittee comprising «-f 3 Members
of Parliament under the Cheirmu nikip
of the then Dy. Minister ¢ f Railwi ys wss
constituted to indentify and examine
the problems cf Sholapur Divisicn.

Bradlyfollc wirg the recc mmendsticrs
of this Committee, a greup ¢ f experts in
the Railway Ministty is studyirg all
aspects of this issue.

On the basiscfits finding® the final
deci-ion on the matter will be ennc unced
in the first week of September, 1977.

(Interruptions)

MR: SPEAKER : Not in this

House.

SHRI O. V. ALAGESAN (Arkonam):
No decision has been announced.

MR. SPEAKER : He has prcmired
to make a Statement and thereft re e h:s
madeit. He s.ys that it will t ke a little
time.

SHRI N. SREEKANTAN NAIR
(Qukn) : Whatis the importance ol
hus promise.

MR. SPEAKER : Allright.

PRO¥. MADHU DANDAVATE :
That1° very impr rtant becruce thaie wis
some Statement mede while replyin 8.
312°33 hrs.

DISCUSSION RE. EMPLOYMENT
OF -CHEDULED CASTES AND
SCHFDULED TRIBES IN SERVIC-
ES & MOTION RE TWENTIETH,
TWENTYFIRST AND TWENTY-
SECOND REPORTS OF THE COM-
MISSIONER FOR SCHEDULFD-
CASTES AND SCHEDULED
TRIBES—Contd.
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“You Cannot Leave Your Wor as Soon
as India is free because after fightin the
foreigners You will have to guard th-
nation form evils which may be (‘aused
by Indian reactionaries.”
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